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Shrl Sivamurtbi Swamy: May I 
know if all the Cammittees, Indian as 
well as foreign, have recommended 
that for the internal consumption ~f 

steel, Hospet is the richest iron Ole 
centre and so the steel factory will be 
very much successful a tHospet? 

Mr. Speaker: That is a suggestion. 
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European Eeonomle c-mttee 

+ 
-1284. Shrl P. C. Bor~: 

Shrl M. L. Dwlvedl: 
Sbrl Bbapat Jba And: 
Sbrl S. C. Samanta: 
Shrl Suboclh Ha_a: 

Will the Minister of Commerce be 
pleased to state: 

(a) whether the European Economic 
Committee has extended the arrange-
ment for duty free entry of tea into 
the 'member-countries of the Common 
Market; 

(b) if so. for how long; and 

(c) the quantity of Indian tea ex-
ported to the Common Market coun-
tries during 1984-65 since the conces-
sion was granted and how it cam-
pared with the Indian tea exported in 
the preceding two years and the 
extent to which these exports are ex-
pected to increase during the next 
year~ 

The Minister of Commerce (Shrl 
Manubbal Sbah): (a) and (b). Yes, Sir. 
The European Economic Community 
has extended the period of validity of 
the suspension of customs duty on tea, 
which was originally effective for a 
period of two years ending the 31st 
December. 1965. by another year till 
the 31st December. 1966. 

(c) During the year 1964-65 Indiu 
exported to the Common Market 
countries 5.6 million kgs. of tea valu-
ed at Rs. 378 lakhs as against 4.8 
million kgs., valued at Rs. 321 lakhs in 
1963-64 and 5.2 million kg .• valued at 
Rs. 336 lakhs in 1962-63. With the 
continuation of the sUSPension of duty 
on the import of tea by the E.C.M. 
countries and increased efforts tor 
promoting exports, it is expected that 
exports of tea to E.C.M. Countries in 
the coming years would increase fur-
ther. 

Shri P. C. Borooab: May I know 
which are the main competitors fIJI" 
Indian tea in the European Common 
Market, and whether imports from any 
of them have increased since the sys-
tem of duty-free entry of tea waR in-
troduced; if so, from which country 
and to what extent? 

Shrl Manubbal Sbab: The rise i. 
about 20 per cent. In terms of 'money 
it is about Ro. 60 lakhs. Mostly it is 
Germany. France and Italy. 

Shrl Ra~: The question was about 
the other countries which have got 
entry into the Common Market. 

Shri Muubbal Shab: Under the 
Rome Treaty tllere arc six countries of 
whiCh the two countries which mainly 
contributed to this are Germany and 
Italy? 

Sbri P. C. Borooah: In spite of the 
best efforts of the Tea Board since its 
inception some ten years ago to popu· 
lori"" tea. it has not been able to 
arrest the aownwa rd trend of export. 
in that market, which i. the mother 
of markets of tea of the world. that 
is. United Kingdom. In that context. 
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may I know whether Government is 
going to 'give a second '{hought to the 
question of refunding excise duty on 
exports to make it competitive In the 
near markets of ECM ('Ountries and 
also to reciprocate the liberal gesture 
shown by the Common Market coun-
tries to make tea imports duty-free 
in their respective areas? 

Shrl Manubhal Shab: The hon, Mem-
ber is very experienced in tea. But 
there has been a slight slip on his par! 
The European Common Market is 
neither the father. nor th~ mother. It 
is only a child market for Indian tea. 
It is the smallest market for Indian 
tea in the world. The real market is 
the United Kingdom, which is outside 
the ECM. 'The qu'estion relates to the 
European Cammon Market. I just 
wanted to clear the misunderstanding. 
The European Cammon Market is a 
very very small market for Indian 
tea, 

Shrl p. C. BorOlOah: The Minister 
has not followed me, I .aid that U.K. 
is the mother of markets. 

Sbri Maaubhal Shab: That mother I 
accept. 

Mr. Speaker: Let that is"". by re-
solved first. 

Shrl Manubhal Shah: The point I. 
that this question relates to the 
European Common Market with which 
We ore very vitany concerned and we 
do not want to distract attention of 
the House from the basic fact that the 
suspension of the duty has earned us 
R.., 60 lakhs and 20 per cent. increase 
in two years. I hope that should be 
considered satisfactory, looking to the 
smallness of that market. 
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Shrl Bhagwat Jha Azad: May 
know whether' the attention of the 
hon, Minister has been drawn to the 
cO'mments in the foreign press that the 
BritiSh eConomy is in the doldrums 
and that Britain: is breaking its head 
hard to enter the European Common 
Market, this time with the courtesY of 
President De Gaulle, who takes a 
different view about NATO from that 
of America, an action on the part of 
the United Kingdom -whIch will hit 
hard the members of the Common-
wealth. May I know what preventive 
measures are being taken by the 
Indian Government to .save our eCo-
nomy? 

Shrl Mannbhal Shah: As far as the 
entry of United Kingdom into the 
European Common Market is concer n-
ed, I have had tne privilege of men-
tioning several times before this House 
that the Commonwealth Trade Minis-
ters' Conference successively for two 
years has stipulated that while enter-
ing in any manner the European Eco-
nomic Community U.K. should see in 
their negotiations that compensatory 
advantage to the products of the deve. 
loping counfries of he -t:ommonwealtil 
I. secured in the market. of the Rome 
Treaty countries before U.K. joiPII the 
Common Market, 
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Sbrl S. C. Samanta: May I know 
whether any other tea trading coun-
tries of the world have also got this 
,concession and, if so, whether their 
exp:J!'ts have also increased? 

Shri Manubhal Shah: There are only 
10ur countries as far as tea is concern-
ed and, I hope, the han, Member refers 
to tea, As far as this question is con-
cerned, the same advantage will go to 
.alL 

Closure of Te:o:We Mills 

+ 
·1Z86. Shrl R. S. Pandey: 

Shrl Yashpal Sin&'h: 
Sbrl Flr04la: 

Will the Minister at Commerce ,be 
pleased to state: 

(a) whether it is a fact that a Com-
mittee consisting at officials of some 
Ministries has recently been constitut-
ed to conduct investigations into the 
affairs of some textile mills which 
have been closed or are facing closure 
on account of the financial crisIs; and 

(b) if so, when the Committee Is 
Ii Itely to submit its report? 

The Deput,. MiDlaer In tbe MIDII-
tr,. of Commerce (Shrl Sha8 Quresbrl): 
{n) Yes, Sir, Inter-ministerial com-
mittees have been appointed tor this 
purpose. 

(b) The report. are expected 
shortly. 

Shrl B.. S. Paade,.: Although the 
majority of the textile mills are golni 
well so far as the production of qua-
lities is concerned, some of the mills 
are closed down or are facing closure. 
What concrete steps are they going to 
take in order to see that production 
should not sulTer and labour should 
not be unemployed? The moment 
t he mills are closed, labour becomes 
unemployed and nobody takes care of 
llle labour. 

'Shrl Sha8 QllI'eShI: ThBt i. the 
nlain reason why we come in. We 
appoint a committee of investiption 
350 (Ai) LSD-2, 

under section 15 of the Industrle. 
(Development and Regulation) Act 
a nd that committee goes into the 
.. hole affair of the mll1 and sees whe-
ther it is due to mismanagement or 
flnancial paucity that the mill is not 
functioning, The main problem of 
unemployment is also taken into con-
sideration. It i. to see that people 
are not thrown out, there are no lay-
offs, there is no unemployment that 
we also come in. 

Shrl R, S. Paade,.: It is all right to 
appoint a committee, but this is jUlt 
j ugglery, Whenever the question 
comes, the committee ia appointed. 
What steps are going to be taken by 
Government to help the labour at the 
time the mills are closed and the 
lnbour is unemployed? lIave they 
f'lrmulated any scheme to help 
labour? 

Shri Sha1l Qureshi: The question 
ill that when the mill is taken over 
by the Government, wages which are 
ill arrears are paid to the labourers. 
That way the labour does not llUft'er. 

Shri DaJI: Sir, the question is some-
thing and the reply is something else. 
How can We keep quiet then? 
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